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(d) whether there Is .l'Y proposal to 
eradicate slums in those areas and 
provide better housing facilities for 
them? 

The Minister of Works, Hoaslnr and 
UrDan Development (Shri Mehr Chand 
Khanna): (a) to (d). The Slum 
Clearan e Scheme is administered by 
the State Governments themselves. 
The requisite information has been 
called for from the Government of 
Kerala and wi"! be laid on the Table 
.0£ tne Sabha as soon as it is received. 

Sarve, of Homeless and Landless, 
People la Keraia 

4113. Shrl P. Kunban: Will the 
Minister of Planning and Social Wel-
fare be pleased to state: 

(a) whether any survey has been 
conducted by Government with regard 
to the homeless and landless people in 
Krala; 

(b) if so, the total number of .ucb 
people; and 

(c) the steps taken or proposed to 
be taken to rehabilitate them? 

The Depat, MlnIoter In the Depart-
ment of Social Welfare (SbrlmaU 
Chandrasekhar): (a) and (bl. No. 
survey as such has been conducted In 
the State; but according to the 1961 
Census and a soC'io·economic and 
educational survey conducted in 1965, 
the total numbers or homeless and 
landless people in the State are 
22,834 and 26,25,250 respectively. 

(c) Steps have so far been taken 
for the settlement of 4,000 families on 
16,000 acres of land in Cannanore m.-
trict under the Centrally sponsored 
scheme for the settlement of landless 
agricul tural labourers and more 
families are proposed to be set tied 
under the scheme during the ensuing 
years. There is, however, no separate 
aeme for the homeless people. 

AllocaUon for Housing Advance In 
Kerala 

411(. Shrl p. Kanban: Will the 
Minister of WOrks, Houslog and Urban 
Development be pleased to state: 

(a) tbe total allocation made In 
!terata for the construction of houses 
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for the low Income group during the 
years 1964-65 and 1965-66; 

(b) the total number of applicatlnna 
received and the total amount utlli"~ 
for this purpose, District-Wise; and 

(c) the criteria followed fOr maklnl 
allocation for such houses and wbo Ia 
the final sanctioning authority? 

The Minister of Works. Hoaslnr anA 
Urban Development (Shrl Mehr Chand 
Khanna): (a) 1964-65 Rs. 14.80 lakh.I. 
1965-66 Rs. 16.00 lakhs. 

(b) and (c). The required Informa-
tion is being collected from the Gnv-
ernment or Kerala and will be placed 
on the Table of the Sabh. as BOOn as 
It is received. 

Training of Craftsmen 

4115. Shrl Ram Harkh Ya4av, mn 
the Minister of Planning and SoclBJ 
Welfare be pleased to Btate: 

(a) whether Government have 8]>-
pointed a Committee under the Plan-
ning Commission to formulate tenta-
tive' proposals for the training or 
craftsmen and other matter. concern .. 
ed therewith; 

(b) if so, the composition ot the 
Commiltee; 

(c) the terms Of reference of the 
committee; and 

(d) Its powers, funct!onB and mod", 
opeT.lndi? 

The Depot, Minister In the Mint. 
trr of Finance (Shrl L. N. Mlsbra): 
(a) to (d). A Working Group 011 
Employment and Training was set up 
in ·the Labour Ministry to review the 
progress of Labour programmes in the 
Third Plan and to formulate the pro-
posal. for the Fourth Plan. It consist-
ed of r>Oprzsentatives of Plannlnl 
CommiSSiOn, Ministries of Labour and 
Employment, Industry, E~ucatio ... 
Defence Railways, Steel. Mines anlt 
Heavy Engineering, Centrll Pub\le 
Works Department and u... UD1\,~r1ltli 
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Grant. Commission. The Group asses-
led the pI ogress made in the imple-
mentation of various training pro· 
,rammcs, the training capacity likely 
to be reached by the end of the Third 
Plan and training requirements of 
diflerent types of craftsmen, craft-
instructors, supervisors, etc., required 
during the Fourth Plan. The recon,-
mendations of the Group will form the 
basi. of ·the proposals concerning the 
training of Craftsmen to be presented 
In the Fourth Plan. 

Grand Market, BamakrishDapuram 

4118. 8brl Ram Barkb Yabv: 
Will the Minister of Works, Bonalnc 
and Urban Development be pleased 
to state: 

(a) whether Government propose to 
let up a grand market for the Gov-
ernment colony ot Rarnakrlshnapuram, 
New Deihl; 

(b) it so, whether the model design 
tor the market has been finalised by 
Government; 

(c) when the work Is likely to 
.tart; and 

(d) the approximate outlay on the 
project? 

The MInister of Works, DOUSing anll 
Urban Development (Sbri Mehr ChaDd 
Khanna): (a) and (b). Yes, a Dis-
trict Shopping Centre, BS envisaged in 
the Master Plan of Delhi. is proposed 
to be established on the pattern of 
the prize wilUlini design with some 
adjustments. 

(c) and (d). After development of 
the area. the plots will be auctioned 
to private individuals who will con-
.truct the shops according to I·he 
design finally apptoved by Govern-
ment. The cost of development ot 
the area, which will be incur"",:! by 
Government Initially, has not yet 
been estimated. It Is not possible to 
lay when work on development or 
eonstrucUon will commenee. 

Oemanlb of Oramage Workers In 
Trlvandram 

4117. Shrl Vasudevan Nair: Will the 
Minister of Helltb and PamIl)' Plan-
IIinr be pleased to state: 

(a) whether the drainage workers 
Cif Trivandrum, Kerala State have 
made certain represenlations regard-
ing gratuit)', etc.; 

(b) If so, the decision taken by G",,-
emment thereon; and 

(c) In case no decision has been 
taken, the reasons for the delay? 

The Minister of BlIlaltb and Faml17 
Planning (Dr. SushUa Nayar): (a) to 
(c). Information has been called tor 
"from the State Government and wiD 
be laid On the Table of the Sabha 
when reeeived. 

ldlkld and Sabarlgirl ProJeeb 

'118. Shrl Vasudevan Nair. 
Shrl Warlor: 

Will the Minister of irrigation ... 
Power be pleased to state: 

(a) whether the Kerala State E1ee--
tricity Board or the State Govern-
ment are recei,· .. ing any foreign aid for 
the S .. batigiri and Idikki Hydro-elec-
tric Projects, now under construction; 

(b) l! so, the nature and extent or 
the aid; and 

(c) whether copies of the aid agree-
ment will be laid on the Table? 

The Mlnl.ster of Irrigation and 
Powcr (Shrl Fakhruddln Ahmed): 
(a) and (b). The U.S. A.I.D. provid-
ed loan assistance of 20.2 millions to 
meet the cost of the plant and services 
required for the Sabarigiti Hydro-
electric project. In addition to that 
amount, the U.S.A.I.D. also provided 
a loan of Rs. 184 millions to enabl& 
the project to meet the local cost. 




